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1é§FbIN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYD?BABﬁBF“\Q

0.A.NO. 517/90. ' S )
Date of Order: 2-11-1993. lé{/
Betweens
I.Mugliah.
.. A&pplicant.
and

1. The Union of India, rep. by the
General WManager, S.C.Railway,
Railnilayam, Secunierabad.

5. Senior Divisional Electrical Engineer (Sr.D.E.E.)
Broad Guage, S.C.Rly. Secunderabad.

.a Respondents.
For the Applicants Mr.v.Durgaprasada Rao, advocate

For the Respondentss: Mr.N.R.Devraj, SC for Rlys.

COR AMS
THE HON'BLE MR.A.B,GORTHI 3 MEMBER( ALMN)

AND
THE HDN'BLE‘MR.T.CHANDRASEKHAR REDDY - 3 MEMBER(JUIL)
The Tribunal madethe following Order:=-

On the previous two occasions (11.6.93 and 20-16~93)
when this case was listed for hearing none was present for the
applicant. Accordingly, the case was listed for disposal today.

Even today none_is present for the applicant. Accordingly, the
application is dismissed for cefault.

I

peputy Registrar({)

To

1. The General Manager, Union of India,
S.C.Railway, Railnilayam, Secunderabad.

2. The Senior Divisicnal Electrical Engineer (Sr.D.E.E.)
Broad Guage, 3S.CeRly, Secunderabad.

3. Cne copy to Mr,v.Durgaprasada Rao, Advocate, 11-3-292/36,
Srinivas Nagar, Secunderabad-361&21§\@ﬁn—j) R

4. One.copy to Mr.N,R.Devraj, SC for Rlys. CAT, Hyd.
5. One spare COpPY.
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- TYPED BY COMPARED RY

CHECKED BY APPROVED BY

IN THE CENTRAL ADﬂINfS TRATIVE TRIBUWAL °
HYLERABAD BENCH AT FYDERABAD

THE HON'ELE MR, JUYTICE V.NEELADRI RAOD
- ‘ VICE CHATRMAN

THE HON'BLE MR.A,B.GORTHI :MEMBER(A)

AND \____/
THE HON'BLE MR.T. CHAI‘JDRASEKI—:AR R_EDDY
MEMBER( JULL)

AND .
THE HON'BLE MR..,;).,T.TIRUVENGAnAMzM(E)
Dated: 2 -1 _igo3

ORDER/ S UEOHEHE—
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MQA-/R,;‘l ./C.A. I\:[O.

in

Admltt d and Interlm dlrectlons

Dismjssed as withdrawnjh
Désmissed for default,
Re ject®Qr dered.

No order as to.costso_
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